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is required to offset dumping and injury. The Designated Authority has recommended
to the Government for imposition of definitive anti-dumping duties ranging from
USS 0.11 per watt to US§ 0.81 per watt on the imports of the subject goods from subject
countries. After the issue of final findings by the Designated Authority, a number of
representations arguing both for and agamnst imposition of anti-dumping duties have been
received by the Government. The recommendations of the Designated Authority and the
representations received in this regard are under the consideration of the Ministry of

Finance, Government of India.

(¢) The recommended anti-dumping duties, if imposed, may lead to some increase
in the capital cost for the solar power developers. However, the collected anti-dumping
duties can be placed in the hands of MNRE to provide additional subsidy to neutralize
the additional capital cost of the solar power developers. Further, the National Clean
Energy fund, which 1s mntended to develop clean energy in the country, can also be

uitlised to provide subsidies to projects which may be affected by the anti-dumping duties.

(d)y The prices of solar cells and modules are market driven and no regulator has
been notified by the Ministry of New and Renewable Energy (MNRE) for the purpose.

Long term vision for making India a major player in world trade

2942 SHRI AJAY SANCHETIL Will the Minister of COMMERCE AND INDUSTRY
be pleased to state:

(a) whether the long-term vision of Government is to make the country a major

player in world trade by 2020,
(by 1f so, the details thereof;

(¢) whether the Foreign Trade Policy (FTP) announced after every five years reflects

country's endeavour to achieve the above target; and
(d) 1f so, the broad principles on which the country's FTP 1s based ?

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATT NIRMALA SITHARAMAN): (a) and (b) Yes, Sir. It is the
endeavour of the Government to make India a major player in the world trade by 2020
with focus on enhancing exports and playing an important role in the international trade
bodies.

(¢) and (d) The Foreign Trade Policy (FTP), announced every five years, provides
an over arching framework for catalysing India’s exports. The broad principles of FTP

arc.



110 Written Answers to [RATYA SABHA] Unstarred Questions

(1) The Foreign Trade Policy provides policy support for increasing
India’s export growth by adopting market diversification and product

diversification plans and maintaining a stable policy environment.

(1) The policy also provides {ramework for duty free import of raw materials
and duty free mmport of capital goods for enhancing manufacturing

capacity for exports, after fixing export obligation on the exporters.

(ii))  One of the guiding principles of FTP is that the taxes should not be
exported. Therefore, exporters are granted access to duty free raw material

or are provided refund of duties paid in manufacture of exported products.

(iv)  Providing trade facilitation measures to improve trade environment.
Increase in net oil imports

2943, SHRI AJAY SANCHETIL: Will the Minister of COMMERCE AND INDUSTRY
be pleased to state:

(a) whether the adverse situation in country's balance of trade is significantly on
account of the stress arising from the rising proportion of net oil imports relative to

country's capacity to export other products;

(b) 1f so, the value of net o1l imports to that of merchandise exports in 2003-04,
2007-08 and 2012-13; and

(c¢) the details of steps taken to reduce dependency on crude oil and Liquefied
Natural Gas (LNG) ?

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRIMATT NIRMALA SITHARAMAN): (a) and (b) Petroleum and
Crude oil is one of the major items of import, which accounts for nearly one third of
country’s total imports, which also affects country’s balance of trade, as evident from
the details given below. However, these imports are essential and critical for meeting

the energy needs of the country and driving the economy.

(Values in US $ Billion)

Commodity 2003-04 2007-08 2012-13
Hxport of Petroleum (Crude and Products) 3.57 28.41 60.86
Import of Petroleum (Crude and Products) 20.57 79.78 164.04
Net Oil Imports 17.00 51.37 103.18

India's Total Merchandise Imports 78.15 251.65 490.74




